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SHRI G. NARASIMHA REDDY:
One of the main responsibilities of this
House is also to protect the”*

MR, SPEAKER : T!\cre is mo ques-
tion; it cannot be brought in this House,

Dr. Bhoi, do you want to say some-
thing ?

(Interruptiors)

DR. KRUPASINDHU BHOI (Sam-
balpur) : I will not bring any heat on
you,

(Interruptions)

SHRI G. NARSIMHA REDDY : On
a point of order.

MR. SPEAKER : No point of order,

DR. KRUPASINDHU BHOI: 1am
not going to dig into this subject.
Because pallagulla is going on, with due
apologies 1o tac House, 1 want recitc one
sloka :

1 ]
Sfeaw afz wrg afeaw fayfand
segfaq afe agw edgwm forarg
(Interruptions)**

MR. SPEAKER : Not allowed. Now
Shri Shivraj Patil,
12.42 brs,

PAPERS LAID ON THE TABLE

Report of the Committee for Technical
Assessment of Rajasihan Atemic
l'c:wer Station.

THE MINISTER OF STATE IN THE
DEPARTMENT OF SCIENCE AND
TECHNOLOGY, ATOMIC ENERGY
SPACE, ELECTRONICS AND OCEAN
DEVELOPMENT (SHRI ~ SHIVRA}

V. PATIL) : T beg to lay on the
Table—
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(1) A copy of the Report (Hindi and
English versions) of the Com-
mittec for Technical Assessment
of Rajasthan Atomic Power Sta-
tion.

(2) A copyof the Action taken
Report’ (Hindi and English ver-
sions) of the Committee for Tech-
nical Assessmeat of Rajasthan
Atomic Power Station. [Placed
in Library, See No, LT 8624/84].

Report of the All India Comutuitlee
on Jail Reforms,

THE MINISTER OF STATE IN THE
MINISTRY OF HOME  AFFAIRS
(SHRIMATI RAM DULARI SINHA) :
1 beg to lay on the Table a copy of the
Report (Hindi and English versions) of
the All India Committee on Jail Reforms
1980-83 (Volumes 1 and 11), [Placed in
Library. See No. LT 8625/84].

Notification under Central Industrial
Secuty Force Act, 1968; Annual
Report of the Central Vigi-
lance Commission for 1983
and Report of the Inquiry
Commission into inci-
dent eof firiog at
Rangat (Andaman)

THE MINISTER OF STATE IN THE
MINISTRY OF HOME  AFFAIRS
(SHRIMATI RAM DULARI SiNHA):
On behalf of Shri P. Venkatasubbaiah, I
beg to lay on the Table—

(1) A copy of the Central Industrial
Security Force (Third Amendment)
Rules, 1984 (Hindi and English
versions) published in notification
No.G.S.R, 815 in Gazatte of India
dated the 4th August, 1984, under
sub-section (3) of section 22 of
the Central Industrial Security
Force Act, 1968. [Placed in
Library. s:e¢ No. LT 8626 84).

(2) ¢) A copy of the Annual
Report (Hindi and English

~ *Not recorded.



